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percentage, ranging from 5 per cent to
15 per cent of a few categories of steel
from out of the receipts in the stock-
- yards, to the traders.

(b) Yes, Sir.

(¢) The Iron and Steel Controller
has been asked to investigate the
matter and take appropriate action
under the Iron and Steel (Control)
order, if warranted.

drafafrow ®t

467. =t wmeel wgw o : @
TeqTa ST OW He a8 a9 F FAFGLF

() #1 30 & uegfaimgw &1 Wi
Ft & form o1 wew AW | avor fageeor
ST AU ATEA F FEFH L A TN [T
T g

(@) 7ar F4@ AR I WG WA
AR e ¥ fafew faga Al & fa
wafafa w1 A@@ FG &g B TEE
qrod g € W

(W) ainfaa qeafafem wex wda ®
Fq qF I F FGUSTA H qEHTEAT § 7

PShortage of aluminjum
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467. SHRI LADLI MOHAN NI-
GAM: Will the Minister of STEEL
. AND MINES be pleased to state:

(a) whether there is acute shortage
of aluminium in the country which is
adversely affecting the programme of
rural electrification and traction lines
in Madhya Pradesh;

(b) whether the Central Govern-
ment have received any proposal from
Madhya Pradesh Government to im-
port aluminium for its various power
schemes in the State; and

(¢) by when the imported glumi-
nium is likely to be made available
to Madhya Pradesh?]
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7[THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
MINES (SHRI KARIA MUNDA):
(a) Owing to inadequate power
supply the aluminium smelters are
not producing upto their full capacity.
Consequently the indigenous produc-
tion is not able to meet growing de-
mand for aluminium throughout the
country.

(b) No, Sir.

(c) Aluminium is being imported
to meet the gap between demand and
indigenous production since Septem-
ber, 1977. The imported electrical
grade metal is distributed equitably
among various conductor and cable
manufacturing units. In the curren$
vear, to meet the gap between supply
and demand, it is proposed to im-
port about 75,000 tonnes of aluminium
largely in E.C. grade. About 22.000
tonnes of metal is already in the pipe
line.] '
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+[Rural electrification

468. SHRI LADLI MOHAN  NI-
GAM: Wili the Minister of ENERGY
be pleased to state:

(a) the names of States where cent
per cent rural electrification has been

achieved;

{b) whether it is a fact that fifty
per cent of the villages in Madhya
Pradesh are proposed to be electrified
by the end of the Sixth Five Year
Plan; and ’

(¢) whether the State Government
of Madhya Pradesh have requested
the Central Government for the allu-
cation of suificient funds for this pur-
pose; and if so, what are the details
in this regard?}
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t[THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
The States of Haryana and Punjab
and the Union Territories of Chandi-
garh, Delhi and Pondicherry have
achieved 100 per cent village electrifi-
cation.

(b) There is no proposal to eleciri~
fy 50 per cent villages in Ma-
dhya ©Pradesh by the end of the
Mid-term Plan 1978—83.

(¢) No specific request in this re-
gard has been received from the
- State Government,]
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Loans for Films by Film Finance
Corporation

469, SHRI N. P. CHENGALRAYA
NAIDU: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether Government have made
any scheme which will be followed be-
fore advancing loans by the Film
Finance Corporation Limited for mak-
ing films: and

(b) if so, what are the salieni fea-
tures thereof?

THE MINISTER OF INFORMATION
AND BROADCASTING  (SHRI LAL
K. ADVANI): (a) Government have
not framed any scheme to be fellowed
by Film Finance Corporation for sanc-
tioning loans for making of films.
However, the Corporation has made
byelaws for the regulation of loans.

(b) The salient features of the bye-
laws are given in the attached state-
ment,

Statement

Salient features of the bye-laws fot
grant of loans for film making by the
Film Finance Corporation

Individuals, partnership firms, so-
cieties or companijes are eligible for
loan for film production. Applicants
for loans are tp give the script of
the proposed film and these scripiy
are examined by Script Committees
consisting of eminent film producers,
directors, film critics, ete., and head-
ed by the Chairman, Film Finance
Corporation. Recommendations of the
Seript Committee are placed before
the Board of Directors, who may
sanction or reject the  application.
The maximum amount of loan fo
black and white films is currently
Rs. 3 lakhs and for colour films Rs.
45 lakhs. Applicants are expected tc
meet 25 per cent of its budgeted cost
of production. Loansg for features fiim
are re-payable on expirv of 2 years
from the date of payment of the first
instalment or on the 30th day from
the date of release of the film which-
ever is earlier. Simple interes at
the rate of 15 per cent per annum



